ITEM NO.34 COURT NO.3 SECTION XIV

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).7649/2023

[Arising out of impugned final judgment and order dated 14-03-2023
in WP(C) No.1225/2021 passed by the High Court of Delhi at New
Delhi]

HIMANSHU SINGH & ORS. Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)

(IA No. 281052/2024 - APPLICATION FOR EXEMPTION FROM FILING TYPED
DOCUMENTS, IA No. 172318/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA
No. 196155/2023 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 221580/2024
- CLARIFICATION/DIRECTION, IA No. 76275/2023 - EXEMPTION FROM
FILING C/C OF THE IMPUGNED JUDGMENT, IA No. 281053/2024 - EXEMPTION
FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA No. 281051/2024 -

INTERVENTION APPLICATION, IA No. 295541/2024 - INTERVENTION
APPLICATION, IA No. 255501/2024 - INTERVENTION/IMPLEADMENT, IA No.
253415/2024 - INTERVENTION/IMPLEADMENT, IA No. 288900/2024 -

INTERVENTION/IMPLEADMENT, IA No. 76271/20623 - PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES, IA No. 77466/2023 -
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

WITH
SLP(C) No. 7626/2023 (XIV)

(FOR INTERVENTION/IMPLEADMENT ON IA 113197/2023, FOR
INTERVENTION/IMPLEADMENT ON IA 138848/2023, FOR
INTERVENTION/IMPLEADMENT ON IA 232605/2023, FOR

INTERVENTION/IMPLEADMENT ON IA 239812/2023, FOR APPLICATION FOR
SUBSTITUTION ON IA 183250/2024, FOR APPROPRIATE ORDERS/DIRECTIONS

ON IA 200301/2024, IA No. 200301/2024 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 76134/2023 - EXEMPTION FROM FILING C/C OF
THE IMPUGNED JUDGMENT, IA No. 77194/2023 - PERMISSION TO FILE

ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 9409/2023 (XIV)

(IA No. 92592/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 92593/2023 - PERMISSION TO PLACE ADDITIONAL FACTS
AND GROUNDS)

SLP(C) No. 9194/2023 (XIV)

Wm“% erfe mm“ 1041/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
%ﬁ WEWIA No. 91034/2023 - PERMISSION TO FILE ADDITIONAL
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SLP(C) No. 9313/2023 (XIV)
(IA No. 91768/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 91767/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 12043/2023 (XIV)

(IA No. 64022/2024 - ADDITION/DELETION/MODIFICATION PARTIES, IA
No. 113601/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 16532/2023 (XIV)
IA No. 124801/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 12453/2023 (XIV)
IA No.  198232/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 11223-11235/2023 (XIV)
IA No. 106602/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 10798-10799/2023 (XIV)

IA No. 256516/2024 - CONDONATION OF DELAY IN FILING COUNTER
AFFIDAVIT

IA No. 104346/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 104344/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 11650/2023 (XIV)
IA No. 104765/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 12668/2023 (XIV)
IA No. 120258/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 11307/2023 (XIV)

IA No. 253511/2024 - APPLICATION FOR PERMISSION

IA No. 107259/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 11931/2023 (XIV)
IA No. 113457/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 12435/2023 (XIV)

IA No. 119478/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 119476/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES



SLP(C) No. 12691/2023 (XIV)

IA No.
JUDGMENT
IA No.

120458/2023

120456/2023

EXEMPTION FROM FILING C/C OF

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 14471-14477/2023 (XIV)
IA No. 14148/2024 - APPLICATION FOR SUBSTITUTION
IA No. 256487/2024 - CONDONATION OF DELAY IN FILING

IA No.
JUDGMENT
IA No.

128065/2023

128064/2023

EXEMPTION FROM FILING C/C OF

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES
IA No. 230316/2023 - WITHDRAWAL OF CASE / APPLICATION

SLP(C) No. 12309/2023 (XIV)

IA No.
JUDGMENT

117440/2023

EXEMPTION FROM FILING C/C OF

SLP(C) No. 12321/2023 (XIV)

IA No.
JUDGMENT
IA No.

117613/2023

117612/2023

EXEMPTION FROM FILING C/C OF

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 13164/2023 (XIV)

IA No.
JUDGMENT
IA No.

123215/2023

123214/2023

EXEMPTION FROM FILING C/C OF

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 14242/2023 (XIV)

IA No.
JUDGMENT
IA No.

126715/2023

126713/2023

EXEMPTION FROM FILING C/C OF

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES
IA No. 22727/2025 - WITHDRAWAL OF CASE/APPLICATION

SLP(C) No. 16133/2023 (XIV)

IA No.
JUDGMENT

138574/2023

EXEMPTION FROM FILING C/C OF

SLP(C) No. 10173/2023 (XIV)
IA No. 100994/2023 - EXEMPTION FROM FILING AFFIDAVIT

IA No.

100998/2023

- PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 22072/2023 (XIV)

IA No.
JUDGMENT

154025/2623

EXEMPTION FROM FILING C/C OF

SLP(C) No. 20555/2023 (XIV)

IA No.

162078/2023

EXEMPTION FROM FILING C/C OF
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ADDITIONAL

THE IMPUGNED

ADDITIONAL

THE IMPUGNED

THE IMPUGNED

ADDITIONAL

THE IMPUGNED

ADDITIONAL

THE IMPUGNED

ADDITIONAL

THE IMPUGNED

ADDITIONAL

THE IMPUGNED

THE IMPUGNED



JUDGMENT

SLP(C) No. 12343/2023 (XIV)
IA No. 117922/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 12428/2023 (XIV)
IA No. 119401/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16136/2023 (XIV)

IA No. 250137/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT

IA No. 134439/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 17384/2023 (XIV)
IA No. 139892/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16131/2023 (XIV)
IA No. 134381/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 12923/2023 (XIV)
IA No. 120562/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16132/2023 (XIV)
IA No. 134484/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18592/2023 (XIV)

IA No. 97971/2024 - ADDITION/DELETION/MODIFICATION PARTIES

IA No. 151784/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 13490/2023 (XIV)

SLP(C) No. 23485/2023 (XIV)

FOR CONDONATION OF DELAY IN FILING THE SPARE COPIES ON IA 1594/2024
IA No. 194373/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18595/2023 (XIV)

FOR  APPLICATION FOR SUBSTITUTION ON IA  201375/2023

IA No. 98357/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 167247/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 139223/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 15367/2023 (XIV)
IA No. 134874/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT



SLP(C) No. 18598/2023 (XIV)
FOR  APPLICATION FOR  PERMISSION ON IA  25261/2024

FOR impleading party ON IA 25262/2024
FOR INTERVENTION/IMPLEADMENT ON IA 25262/2024
FOR CLARIFICATION/DIRECTION ON IA 199921/2024

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 217184/2024
FOR APPLICATION FOR PERMISSION ON IA 217488/2024

FOR impleading party ON IA 217494/2024
FOR INTERVENTION/IMPLEADMENT ON IA 217494/2024
FOR impleading party ON IA 217529/2024
FOR INTERVENTION/IMPLEADMENT ON IA 217529/2024

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 226083/2024
FOR APPLICATION FOR PERMISSION ON IA 226084/2024

IA No. 97908/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 217184/20624 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 199921/2024 - CLARIFICATION/DIRECTION

IA No. 153688/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 17258/2024 (XIV)

IA No. 130317/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  192339/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 14330/2023 (XIV)

IA No. 127363/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 127351/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 14479/2023 (XIV)

IA No. 256509/2024 - CONDONATION OF DELAY IN FILING

IA No. 128087/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 128086/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 16509/2023 (XIV)

IA No. 121048/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  121049/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 26129/2023 (XIV)
IA No. 233579/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 14866/2023 (XIV)
IA No. 132038/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT



SLP(C) No. 14603/2023 (XIV)
IA No. 128773/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16088/2023 (XIV)

IA No. 143601/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 282703/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 15749/2023 (XIV)

IA No. 281266/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 281269/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT

IA No. 139556/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 281263/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 16733/2023 (XIV)

FOR APPLICATION FOR PERMISSION ON IA 177132/2023

IA No. 150569/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 150570/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 16791/2023 (XIV)

FOR APPLICATION FOR SUBSTITUTION ON IA 15013/2024
FOR impleading party ON IA 31726/2024

FOR INTERVENTION/IMPLEADMENT ON IA 31726/2024

IA No. 59489/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT

IA No. 151248/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 21098/2024 (XIV)

IA No. 177150/2023 - APPLICATION FOR PERMISSION

IA No. 158503/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 14643/2023 (XIV)

IA No. 129007/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 129008/2023 - EXEMPTION FROM FILING O.T.

SLP(C) No. 27480/2023 (XIV)
IA No. 245236/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18601/2023 (XIV)
IA No. 148760/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18602/2023 (XIV)
IA No. 155768/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED



JUDGMENT

SLP(C) No. 23467/2023 (XIV)
IA No. 201172/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18594/2023 (XIV)

FOR APPLICATION FOR PERMISSION ON IA 177171/2023

IA No. 149879/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  149878/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 15821/2024 (XIV)

SLP(C) No. 20556-20559/2023 (XIV)

FOR  APPLICATION FOR  SUBSTITUTION ON IA  15011/2024
FOR APPLICATION FOR PERMISSION ON IA 25645/2024

IA No. 25645/2024 - APPLICATION FOR PERMISSION

IA No. 170292/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 18605/2023 (XIV)

FOR DELETING THE NAME OF PETITIONER/RESPONDENT ON IA 59365/2024

IA No. 59365/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT

IA No. 157647/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 20553/2023 (XIV)
IA No. 163509/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 21789/2023 (XIV)

IA No. 179379/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 179376/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 20525-20526/2023 (XIV)

IA No. 162116/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  162117/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 21100/2024 (XIV)

IA No. 256506/2024 - CONDONATION OF DELAY IN FILING COUNTER
AFFIDAVIT

IA No. 171357/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 21792/2023 (XIV)
FOR impleading party ON IA 178891/2024
FOR INTERVENTION/IMPLEADMENT ON IA 178891/2024



FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 178924/2024
FOR APPLICATION FOR PERMISSION ON IA 178926/2024

IA No. 178926/2024 - APPLICATION FOR PERMISSION

IA No. 178924/2024 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 178234/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 21770/2023 (XIV)

IA No. 177268/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 177270/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 23064/2023 (XIV)

IA No. 183507/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 106512/2024 - WITHDRAWAL OF CASE / APPLICATION

SLP(C) No. 20527/2023 (XIV)
IA No. 165773/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 22071/2023 (XIV)

IA No. 189590/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 189594/2023 - PERMISSION TO FILE ADDITIONAL
OCUMENTS/FACTS/ANNEXURES

SLP(C) No. 20561/2023 (XIV)
IA No. 171560/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 21778/2023 (XIV)

IA No. 177963/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 177960/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 23885/2023 (XIV)

FOR

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
196446/2023

IA No. 196446/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 22073/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
188173/2023

FOR APPLICATION FOR SUBSTITUTION ON IA 14938/2024

IA No. 14938/2024 - APPLICATION FOR SUBSTITUTION

IA No. 188173/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT



SLP(C) No. 23486/2023 (XIV)
IA No. 206130/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 6439/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
54942/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
148975/2024

IA No. 54942/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  148975/2024 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 695/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
266175/2023

IA No. 266175/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 26128/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
230460/2023

IA No. 230460/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 23298/2023 (XIV)

FOR PERMISSION TO FILE LENGTHY LIST OF DATES ON IA 212993/2023
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
212994/2023

FOR impleading party ON IA 237966/2024

FOR INTERVENTION/IMPLEADMENT ON IA 237966/2024

IA No. 212994/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 237966/2024 - INTERVENTION/IMPLEADMENT

IA No. 212993/2023 - PERMISSION TO FILE LENGTHY LIST OF DATES

SLP(C) No. 24571/2023 (XIV)
SLP(C) No. 24572/2023 (XIV)

SLP(C) No. 26389/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
234068/2023

IA No. 234068/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

W.P.(C) No. 1232/2023 (X)

SLP(C) No. 27482/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
243181/2023

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA



226069/2024

IA No. 243181/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 226069/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 27484/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
248578/2023

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
225961/2024

IA No. 248578/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 225961/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 694/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
264212/2023

FOR EXEMPTION FROM FILING O.T. ON IA 264214/2023

IA No. 264212/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 264214/2023 - EXEMPTION FROM FILING O.T.

W.P.(C) No. 1216/2023 (X)

SLP(C) No. 25407/2023 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
235809/2023

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
225084/2024

IA No. 235809/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 225084/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 27481/2023 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
225414/2024

IA No.  225414/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 26752/2023 (XIV)

SLP(C) No. 27483/2023 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
248513/2023

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
248516/2023

IA No. 248516/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 248513/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
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SLP(C) No. 693/2024 (XIV)
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
263545/2023

FOR impleading party ON IA 24083/2024

FOR INTERVENTION/IMPLEADMENT ON IA 24083/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
162974/2024

IA No. 263545/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 24083/2024 - INTERVENTION/IMPLEADMENT

IA No. 162974/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 692/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
259254/2023

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
259255/2023

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 243110/2024
IA No. 243110/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 259255/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  259254/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 15820/2024 (XIV)

FOR PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS ON TIA
257407/2023

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
257413/2023

FOR impleading party ON IA 115441/2024

FOR INTERVENTION/IMPLEADMENT ON IA 115441/2024

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 243120/2024
IA No. 243120/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 257413/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 115441/2024 - INTERVENTION/IMPLEADMENT

IA No. 257407/2023 - PERMISSION TO PLACE ADDITIONAL FACTS AND
GROUNDS

SLP(C) No. 2785/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
9054/2024

IA No. 9054/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16085/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
37396/2024

IA No. 37396/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
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SLP(C) No.3204/2024 (XIV)
IA No. 21364/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16086/2024 (XIV)

IA No. 216989/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 248599/2024 - APPLICATION FOR PERMISSION

IA No. 31509/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 31506/2024 - PERMISSION TO PLACE ADDITIONAL FACTS AND
GROUNDS

SLP(C) No. 16084/2024 (XIV)

IA No. 239201/2024 - CONDONATION OF DELAY IN FILING THE SPARE
COPIES

IA No. 37182/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA  No. 37183/2024 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 6440/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
57302/2024

IA No. 57302/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 8744/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
81026/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
81027/2024

IA No. 81026/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA  No. 81027/2024 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 9576/2024 (XIV)
IA No. 88403/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 16095/2024 (XIV)
IA No. 97577/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

SLP(C) No. 15822/2024 (XIV)

IA No. 230959/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 119727/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 119726/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 15823/2024 (XIV)
IA No. 141152/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT
IA No. 141150/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 12077/2023 (XI)

IA No. 106721/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 113108/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 9577-9579/2023 (XIV)

IA No. 267563/2024 - DISCHARGE OF ADVOCATE ON RECORD

IA No. 94151/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 94150/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 8685-8686/2023 (XIV)

IA No. 129279/2023 - APPLICATION FOR TRANSPOSITION

IA No. 256503/2024 - CONDONATION OF DELAY IN FILING COUNTER
AFFIDAVIT

IA No. 86614/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 86615/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
IA No. 87490/2023 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 11907/2023 (XIV)
IA No. 113455/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

SLP(C) No. 14544/2024 (XIV)

IA No. 119211/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 148985/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 982/2024 (XIV)

IA No. 167240/2024 - CONDONATION OF DELAY IN FILING

IA No. 167244/2024 - CONDONATION OF DELAY IN REFILING/CURING THE
DEFECTS, IA No. 167245/2024 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT

SLP(C) No. 14481/2024 (XIV)
IA No. 113428/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 17404/2024 (XIV)

IA No. 166072/2024 - CONDONATION OF DELAY IN FILING

IA No. 194779/20624 - CONDONATION OF DELAY IN FILING THE SPARE
COPIES

IA No. 166068/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS
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IA No. 166065/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 166064/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 166066/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

SLP(C) No. 23736/2024 (XIV)

IA No. 143640/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  143638/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 19115/2024 (XIV)

FOR CONDONATION OF DELAY 1IN FILING ON IA 217793/2024
FOR INTERVENTION/IMPLEADMENT ON IA 217797/2024

IA No. 217795/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 217792/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 217794/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 23405/2024 (XIV)

IA No. 182200/2024 - CONDONATION OF DELAY IN FILING

IA No. 182197/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 182199/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 182198/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 28998/2024 (XIV)

IA No. 230992/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 160975/2024 - CONDONATION OF DELAY IN FILING

IA No. 160973/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

W.P.(C) No. 476/2024 (X)
IA No. 164086/2024 - GRANT OF INTERIM RELIEF

Diary No(s). 34107/2024 (XIV)

FOR INTERVENTION/IMPLEADMENT ON IA 181743/2024

IA No. 181727/2024 - CONDONATION OF DELAY IN FILING

IA No. 181731/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 35780/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 223514/2024
FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 223520/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 223521/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
223523/2024

FOR CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS ON IA
223524/2024

IA No. 223521/2024 - CONDONATION OF DELAY IN FILING
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IA No. 223524/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS
IA No. 223523/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 36647/2024 (XIV)

IA No. 201322/2024 - CONDONATION OF DELAY IN FILING

IA No. 201318/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 201319/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 36871/2024 (XIV)

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 192926/2024
FOR INTERVENTION/IMPLEADMENT ON IA 194060/2024

IA No. 192923/2024 - CONDONATION OF DELAY IN FILING

IA No. 192922/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 192918/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 192921/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 37832/2024 (XIV)

IA

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
210031/2024

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 210034/2024
FOR CONDONATION OF DELAY IN FILING ON IA 210035/2024

IA No. 210035/2024 - CONDONATION OF DELAY IN FILING

IA No. 210034/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 37850/2024 (XIV)

IA No. 232862/2024 - CONDONATION OF DELAY IN FILING

IA No. 232871/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 232869/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 232867/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 232868/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 37912/2024 (XIV)
IA No. 203258/2024 - CONDONATION OF DELAY IN FILING

IA No. 203256/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
IA No. 221314/2024 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 39409/2024 (XIV)

IA No. 208258/2024 - CONDONATION OF DELAY IN FILING

IA No. 208257/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 208255/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES, IA No. 208256/2024 - PERMISSION TO FILE
PETITION (SLP/TP/WP/..)
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Diary No(s). 40352/2024 (XIV)

Diary No(s). 41027/2024 (XIV)

IA No. 246501/2024 - CONDONATION OF DELAY IN FILING

IA No. 246503/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 250549/2024 - INTERVENTION/IMPLEADMENT

IA No. 246498/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 246500/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 41028/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 221533/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 221534/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
221538/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
221539/2024

FOR impleading party ON IA 221687/2024

FOR INTERVENTION/IMPLEADMENT ON IA 221687/2024

IA No. 221534/2024 - CONDONATION OF DELAY IN FILING

IA No. 221538/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 221687/2024 - INTERVENTION/IMPLEADMENT

IA No. 221539/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 221533/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 41150/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 212875/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
212876/2024

FOR CONDONATION OF DELAY 1IN FILING ON IA 212880/2024
FOR impleading party ON IA 214713/2024

FOR INTERVENTION/IMPLEADMENT ON IA 214713/2024

IA No. 212880/2024 - CONDONATION OF DELAY IN FILING

IA No. 212876/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 212875/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 41151/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 209647/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 209648/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
209649/2024

FOR impleading party ON IA 209654/2024

FOR INTERVENTION/IMPLEADMENT ON IA 209654/2024

IA No. 209648/2024 - CONDONATION OF DELAY IN FILING

IA No. 209649/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 41154/2024 (XIV)

16



IA No. 223569/2024 - CONDONATION OF DELAY IN FILING
IA No. 223570/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 41162/2024 (XIV)

IA No. 214241/2024 - CONDONATION OF DELAY IN FILING

IA No. 214242/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 41648/2024 (XIV)

FOR CONDONATION OF DELAY 1IN FILING ON IA 214854/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
214855/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
215933/2024

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 261237/2024
IA No. 261237/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 214854/2024 - CONDONATION OF DELAY IN FILING

IA No. 214855/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 215933/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 41984/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 234635/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 234636/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
234637/2024

FOR impleading party ON IA 234638/2024

FOR INTERVENTION/IMPLEADMENT ON IA 234638/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
238858/2024

IA No. 234636/2024 - CONDONATION OF DELAY IN FILING

IA No. 234637/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 238858/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 234635/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 42295/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
215907/2024

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 215908/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
215909/2024

FOR CONDONATION OF DELAY IN FILING APPEAL ON IA 215910/2024
FOR EXEMPTION FROM FILING O.T. ON IA 215913/2024

IA No. 215910/2024 - CONDONATION OF DELAY IN FILING APPEAL

IA No. 215909/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT
IA No. 215913/2024 - EXEMPTION FROM FILING O.T.
IA No. 215907/2024 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES
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Diary No(s). 42650/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
216092/2024

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 216093/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
216095/2024

FOR CONDONATION OF DELAY IN FILING ON TIA 216097/2024
FOR EXEMPTION FROM FILING O.T. ON IA 216098/2024

IA No. 216097/2024 - CONDONATION OF DELAY IN FILING

IA No. 216095/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 216098/2024 - EXEMPTION FROM FILING O.T.

IA No. 216092/2024 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 42771/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 229145/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 229149/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
229151/2024

FOR impleading party ON IA 229156/2024

FOR INTERVENTION/IMPLEADMENT ON IA 229156/2024

IA No. 229149/2024 - CONDONATION OF DELAY IN FILING

IA No. 229151/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 229156/2024 - INTERVENTION/IMPLEADMENT

IA No. 229145/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 43165/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 221009/2024
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
221020/2024

FOR CONDONATION OF DELAY 1IN FILING ON IA 221021/2024
FOR DELETING THE NAME OF PETITIONER/RESPONDENT ON IA 221023/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
221025/2024

FOR impleading party ON IA 221033/2024

FOR INTERVENTION/IMPLEADMENT ON IA 221033/2024

IA No. 221021/2024 - CONDONATION OF DELAY IN FILING

IA No. 221025/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 221020/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 221009/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 43411/2024 (XIV)

FOR CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS ON IA
251742/2024

FOR CONDONATION OF DELAY IN FILING ON TIA 251744/2024
FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 251747/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
251749/2024
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FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA

251756/2024
FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 251760/2024
FOR impleading party ON IA 251761/2024

FOR INTERVENTION/IMPLEADMENT ON IA 251761/2024

IA No. 251760/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 251744/20624 - CONDONATION OF DELAY IN FILING

IA No. 251742/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 251749/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT
IA No. 251761/2024 - INTERVENTION/IMPLEADMENT
IA No. 251756/2024 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES
IA No. 251747/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 43452/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
222083/2024

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 222084/2024
FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 222085/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 222086/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
222087/2024

FOR impleading party ON IA 222089/2024

FOR INTERVENTION/IMPLEADMENT ON IA 222089/2024

IA No. 222086/2024 - CONDONATION OF DELAY IN FILING

IA No. 222087/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 222083/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 222084/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 43699/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
220872/2024

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
220873/2024

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 220876/2024
FOR CONDONATION OF DELAY IN FILING ON IA 220879/2024

IA No. 220879/2024 - CONDONATION OF DELAY IN FILING

IA No. 220873/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 220872/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 220876/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 43814/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 251507/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 251508/2024
FOR CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS ON IA
251509/2024

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
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251510/2024

FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 251512/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
251514/2024

FOR impleading party ON IA 251535/2024

FOR INTERVENTION/IMPLEADMENT ON IA 251535/2024

IA No. 251512/2024 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 251508/2024 - CONDONATION OF DELAY IN FILING

IA No. 251509/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 251514/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 251535/2024 - INTERVENTION/IMPLEADMENT

IA No. 251510/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 251507/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

SLP(C) No. 22576/2024 (XIV)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
223305/2024

IA No. 223305/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

W.P.(C) No. 681/2024 (X)
IA No. 236900/2024 - STAY APPLICATION

Diary No(s). 44231/2024 (XI)

FOR CONDONATION OF DELAY 1IN FILING ON IA 244515/2024
FOR CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS ON IA
244516/2024

IA No. 244515/2024 - CONDONATION OF DELAY IN FILING

IA No. 244516/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 244514/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 44328/2024 (XIV)

FOR CONDONATION OF DELAY 1IN FILING ON IA 232138/2024
FOR PERMISSION TO FILE APPLICATION FOR DIRECTION ON IA 279432/2024
IA No. 232138/2024 - CONDONATION OF DELAY IN FILING

IA No. 279432/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION

W.P.(C) No. 699/2024 (X)

FOR CONDONATION OF DELAY IN FILING THE SPARE COPIES ON IA
278905/2024

IA No. 278905/2024 - CONDONATION OF DELAY IN FILING THE SPARE
COPIES

Diary No(s). 45036/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 240595/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
240596/2024

FOR CONDONATION OF DELAY 1IN FILING ON IA 240598/2024
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FOR impleading party ON IA 240599/2024

FOR INTERVENTION/IMPLEADMENT ON IA 240599/2024

IA No. 240598/2024 - CONDONATION OF DELAY IN FILING

IA No. 240596/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 240599/2024 - INTERVENTION/IMPLEADMENT

IA No. 240595/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 48091/2024 (XIV)

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
246525/2024

FOR CONDONATION OF DELAY IN FILING ON IA 247537/2024

IA No. 247537/2024 - CONDONATION OF DELAY IN FILING

IA No. 246525/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 49573/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 264856/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 264858/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
264859/2024

FOR impleading party ON IA 264860/2024

FOR INTERVENTION/IMPLEADMENT ON IA 264860/2024

IA No. 264858/2024 - CONDONATION OF DELAY IN FILING

IA No. 264859/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 264860/2024 - INTERVENTION/IMPLEADMENT

IA No. 264856/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 49635/2024 (XIV)

IA No0.251795/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 251795/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

Diary No(s). 49642/2024 (XIV)

FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 290252/2024
FOR CONDONATION OF DELAY 1IN FILING ON IA 290255/2024
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
290256/2024

IA No. 290255/2024 - CONDONATION OF DELAY IN FILING

IA No. 290256/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 290252/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 38346/2024 (XIV)

IA No. 301825/2024 - CONDONATION OF DELAY IN FILING

IA No. 301826/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 301827/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 301823/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)
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Diary No(s). 49569/2024 (XIV)

IA No0.294770/2024-CONDONATION OF DELAY IN FILING and IA
No.294773/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No0.294783/2024-INTERVENTION/IMPLEADMENT and IA
No.294769/2024-PERMISSION TO FILE PETITION (SLP/TP/WP/..) and IA
N0.294774/2024-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

W.P.(C) No. 861/2024 (X)

Diary No(s). 30849/2024 (XIV)

IA No. 277068/2024 - AMENDMENT OF APPEAL / PETITION / I.A.

IA No. 275724/2024 - CONDONATION OF DELAY IN FILING

IA No. 275722/2024 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 275725/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA  No. 13633/2025 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 53484/2024 (XIV)

IA No.280549/2024-CONDONATION OF DELAY IN FILING and IA
No.280548/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.280551/2024-INTERVENTION/IMPLEADMENT

Diary No(s). 1549/2025 (XIV)

IA No. 18858/2025 - CONDONATION OF DELAY IN FILING

IA No. 18862/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 18854/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 57951/2024 (XIV)

IA No. 302035/2024 - CONDONATION OF DELAY IN FILING

IA No. 302034/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 302033/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 47722/2024 (XIV)

FOR ADMISSION and I.R.

IA No. 34319/2025 - CONDONATION OF DELAY IN FILING

IA No. 34321/2025 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 34322/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 34318/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 54397/2024 (XIV)

IA No. 30993/2025 - CONDONATION OF DELAY IN FILING

IA No. 30996/2025 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 30994/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
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Diary No(s). 866/2025 (XIV)

IA No. 31759/2025 - CONDONATION OF DELAY IN FILING

IA No. 31763/2025 - DELETING THE NAME OF PETITIONER/RESPONDENT

IA No. 31764/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 31766/2025 - INTERVENTION/IMPLEADMENT

IA No. 31761/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 31757/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 5539/2025 (XIV)

IA No. 32231/2025 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 32230/2025 - CONDONATION OF DELAY IN FILING

IA No. 32233/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 32237/2025 - INTERVENTION/IMPLEADMENT

IA No. 32235/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 32229/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 1667/2025 (XIV)

IA No. 30073/2025 - CONDONATION OF DELAY IN FILING

IA No. 30075/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 30074/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Diary No(s). 5142/2025 (XIV)

FOR ADMISSION and I.R.

IA No. 30425/2025 - CONDONATION OF DELAY IN FILING

IA No. 30424/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 30422/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)

Diary No(s). 26273/2024 (XIV)

IA No.173372/2024-CONDONATION OF DELAY 1IN FILING and IA
No.173374/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.173371/2024-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

W.P.(C) No. 104/2025 (X)
IA No. 31133/2025 - EX-PARTE STAY

SLP(C) No. 2964/2025 (XI)

Diary No(s). 261/2025 (XIV)

IA No. 36766/2025 - CONDONATION OF DELAY IN FILING

IA No. 36762/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 36769/2025 - INTERVENTION/IMPLEADMENT

IA No.  36757/2025 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
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IA No. 36759/2025 - PERMISSION TO FILE PETITION (SLP/TP/WP/..)
Date : 18-02-2025 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Petitioner(s) :Mr. Shashwat Parihar, Adv.
Mr. Shashwat Anand, AOR
Mr. Rishabh Kumar, Adv.
Mr. Deepanshu Badiwal, Adv.
Mr. Deepanshu Dadiwal, Adv.

Mr. Amar Vivek Agarwal, Adv.
Mr. Shubham Kulshrehsta, Adv.
Mr. Rajat Bector, Adv.

Mr. Sai Anukaran, Adv.

Mr. Shivam Sharma, Adv.

Ms. Bhawana, Adv.

Mr. Lzafeer Ahmad B. F., AOR

Mr. Krishnamohan K., AOR
Ms. Dania Nayyar, Adv.
Ms. Priya, Adv.

Mr. Tejashi Bhanu, Adv.

M/s. Lambat & Legiteam, AOR
Mr. Devendra Kumar Shukla, AOR

Mr. Prashant Singh, AOR
Mr. Pradeep Dhingra, Adv.
Mr. Anish Gupta, Adv.

Ms. Raina Anand, Adv.

Ms. Anshika Singh, Adv.
Ms. Shilpi, Adv.

Mr. Ankit Barman, Adv.

Mr. Amit Verma, AOR
Ms. Swati Sood, Adv.

Mr. Abhishek Kumar Singh, AOR
Mr. Abhinav Jaganathan, Adv.
Mr. Paresh Bihari Lal, Adv.
Mr. Aditya Bhattacharya, Adv.
Ms. Pallavi Singh, Adv.

Mr. Himanshu Tyagi, AOR
Mrs. Poonam Sharma, Adv.
Mr. Kunal Tyagi, Adv.

Mr. Ashish Chauhan, Adv.
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Digvijay Prasad, Adv.
Pradeep Baisoya, Adv.
Chetna Singh, Adv.
Kushagra Bansal, Adv.
Vijay Kasana, AOR
Ashish Chauhan, Adv.
Manu Garg, Adv.

0.M. pandey, Adv.
Naman G., Adv.

Rakesh Kumar, Adv.
Saurabh Mishra, AOR
Preeti Kashyap, Adv.
Ankit Sharma, Adv.

Anshul Gupta, AOR
Aditya Parolia, Adv.
Kirti Dua, Adv.

Piyush Singh, Adv.
Shubham Kaushik, Adv.
Akshay Srivastava, Adv.
Rishabh Darira, Adv.
Alankrit Bhatnagar, Adv.
Aditya Tainguriya, Adv.
Anant Rana, Adv.

Devansh Srivastava, AOR
Nitin Goel, Adv.
Mayank Goel, Adv.
Akhil Rana, Adv.

Mrinal Harsh Vardhan, Adv.
Chand Qureshi, AOR
Rituparna Patra, Adv.
P.b.reddy, Adv.

Patnam Shyla, Adv.
C.s.hema, Adv.

Preeti Chauhan, Adv.
Arpana Soni, Adv.

Abhay Mani Tripath, Adv.
Neeraj, Adv.

Vaibhav Raj, Adv.

Ruchi Gupta, AOR

Nitesh Ranjan, AOR
Anando Mukherjee, AOR
Shwetank Singh, Adv.
Pradeep Khatana, Adv.

Siddharth Goswami, Adv.
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Priya Nagar, Adv.
Meetu Goswami, Adv.
Dipti Singh, Adv.

Shyamal Kumar, AOR

Ankit Yadav, AOR

Akshay Shrivastava, Adv.
Shresth Nanda, Adv.
Manish Kr. Patni, Adv.
Shaoni Das, Adv.

Eshna Kumar, Adv.
Vishakha, AOR

Mohit Bidhuri, Adv.
Duvvada Ramesh, Adv.
Tom Joseph, AOR

Ardhendumauli Kumar Prasad Sr.

Pashupathi Nath Razdan, AOR
Maitreyee Jagat Joshi, Adv.
Astik Gupta, Adv.

Akanksha Tomar, Adv.
Akanksha Tomar, Adv.

Argha Roy, Adv.

Aditi Mohan, Adv.
Anuj Sehrawat, Adv.
Mudit Gupta, AOR

Rakesh Dahiya, AOR
Aakash Dahiya, Adv.
Praveen Kumar, Adv.
Vikram Gulia, Adv.

Raj Kishor Choudhary, AOR
Shakeel Ahmed, Adv.
Pratibha Singh, Adv.
Vikram Patralekh, Adv.
Himanshu Gupta, Adv.

Manoj Yadav, Adv.
Ranbir Singh Yadav, AOR

Saurabh Jain, AOR

P. K. Jain, Adv.

P. K. Goswami, Adv.

S. P. Singh Rathore, Adv.

Prashant Bhardwaj, AOR

Rishi Bharadwaj, Adv.
Rahul Mehalwal, Adv.
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Aditya Pratap Singh, Adv.

Manish Kumar Gupta, AOR
Riju Mani Talukdar, AOR
Vivek Jain, AOR

Avinash Sharma, AOR
Akanksha Kapoor, Adv.
Damyanti Juneja, Adv.

Rajat Mittal, AOR
Pragya Bisraniya, Adv.

Anantha Narayana M.G., AOR
Shikhar Singhal, Adv.
Shourya Godara, Adv.
Vivek Kumar, Adv.
Neha Kumari, Adv.

Sanchit Garga, AOR
Mithu Jain, Adv.
Shashwat Jaiswal, Adv.

Tushar Bhushan, AOR

Shailesh Madiyal, Sr. Adv.
Shreshth Nanda, Adv.
Aditya Parolia, Adv.
Rajesh Kumar, Adv.

Piyush Singh, Adv.

Akshay Srivastava, Adv.
Vivek Kumar, Adv.

Alankrit Bhatnagar, Adv.
Ishita Singh, Adv.
Mohammed Imran Ahmed, Adv.
Anvita Priyadarshi, Adv.
Gaurav Goel, AOR

Sidhant Kumar, Adv.
Manyaa Chandok, Adv.
Ekssha Kashyap, Adv.
Sahil Tagotra, AOR

Saksham Maheshwari , AOR
Kisalaya Shukla, AOR

Amit Wadhwa, Adv.
Virendra Verma, Adv.
Nitin Sharma, Adv.

Sandip Singh, Adv.

Sanjay Kumar Hadala, Adv.
Rajesh Yadav, Adv.

27



Dr.

Mr.
Mr.
Ms.

Mr.

Mr.
Mr.
Ms.
Mr.

Mr.
Mr.
Mr.
Mr.

Mr.
Mr.
Ms.
Ms.
Mr.

Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Ms.

M/s.

Mr.
Mr.
Ms.

Mr.
Ms.
Ms.
Mr.
Mr.

Mr.

Vinod Kumar Tewari, AOR

Abid Ali Beeran P, AOR
Saswat Adhyapak, Adv.
Namita Kumari, Adv.

Ashish Kumar Upadhyay, AOR
Siddharth Mohan, Adv.

Sachin Bajpai, Adv.
Divya Singh, Adv.

Rishi Kumar Singh Gautam, AOR

Chinmoy Khaladkar, Adv.
Abhinav Agnihotri, Adv.
Shahil Gupta, Adv.

B. K. Pal, AOR

Dhananjai Jain, AOR
Anurag Mishra, Adv.
Omita Unnarkar, Adv.
Minoti, Adv.

Bhoop Singh, Adv.

Naveen Yadav, Adv.
Mukesh Kumar Singh, Adv.
Divyanshu Saraswat, Adv.
Niwas Sharma, Adv.
Narendra Kumar Goyal, Adv.
Rahul Maratha, Adv.
Jeetendra Kumar, Adv.

C M Dwivedi, Adv.

Ikshit Singhal, Adv.
Subodh, Adv.

Shantanu Jugtawat, Adv.
Rahul Saini, Adv.

Kajal Rani, Adv.

Mukesh Kumar Singh And Co., AOR

Abhinay, AOR
Pooran Chand Roy, Adv.
Deeksha Prakash, Adv.

Milind Kumar, AOR
Paromita Majumdar, AOR
Meenakshi Vimal, Adv.
Jayant Rao, Adv.
Kamaljeet Singh, Adv.

Mohit Bidhuri, Adv.
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Dr. Linto K.b., AOR
Mr. Vijay K. Jain, AOR

Mr. Roopa Paul, Adv.

Mr. Satyendra Kumar, AOR

Ms. Roopa Paul, Adv.

Ms. Sunita Bhardwaj, Adv.

Mr. Parveen Paul, Adv.

Mr. Roshan Singh Thakur, Adv.
Mr. Shivam Birt, Adv.

Mr. Mareesh Pravir Sahay, AOR
Ms. Yaman Verma, Adv.

Ms. Srishti Malik, Adv.

Ms. Chitra Chanda, Adv.

For Respondent(s) :Mr. N Venkatraman, A.S.G.
Mrs. Nisha Bagchi, Sr. Adv.
Mr. Raj Bahadur Yadav, AOR
Mr. Shashank Bajpai, Adv.
Mrs. Sushma Verma, Adv.
Mr. Navanjay Mahapatra, Adv.
Mr. Annirudh Sharma Ii, Adv.
Mr. Kanu Agarwal, Adv.
Mr. Anuj Srinivas Udupa, Adv.

Ms. Aishwarya Bhati, A.S.G.
Mr. Shubhendu Anand, Adv.
Mr. Saransh Kumar, Adv.

Mr. Aman Sharma, Adv.

Mr. Sachin Sharma, Adv.

Ms. Sushma Verma, Adv.

Ms. Sweksha, Adv.

Mr. Shashwat Parihar, Adv.
Mr. Sudarshan Lamba, AOR

Mr. Kuber Dewan, Adv.

Ms. Neeharika Aggarwal, Adv.
Mr. Kaustubh Srivastava, Adv.
Mr. Raghav Dutt, Adv.

Ms. B. Vijayalakshmi Menon, AOR

Mr. Ramesh Babu M. R., AOR
Ms. Nisha Sharma, Adv.

Ms. Manisha Singh, Adv.
Ms. Jagriti Bharti, Adv.
Ms. Tanya Chowdhary, Adv.
Mr. Rohan Srivastava, Adv.

Mr. Anuj Kumar Chauhan, Adv.
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Khyati Khemka, Adv.
Deepak Kumar, Adv.
Rishi Tutu, Adv.
R. C. Kohli, AOR

Divyanshu Sahay, AOR
Shradha Narayan, Adv.
Akshay Sahay, Adv.

Abhishek Kumar, Adv.

Ayshwarya Chandar, AOR
Ritesh Agrawal, AOR

Rizwan Ahmad, AOR
Himanshu Gupta, Adv.
Mohd Saddam Husain, Adv.
Mohd Tauheed, Adv.

Ashish Makhija, Adv.
Deep Bisht, Adv.
Anurag Tandon, AOR

D.S.K. Legal, AOR

Bhrigu Dhami, Adv.
Ashish Batra, AOR

Brijesh Kumar Tamber, AOR

Neeraj Malhotra, Sr. Adv.
Rachit Devgun, Adv.
Sandeep Gupta, AOR
Sugandha Sharma, Adv.

Kanchan Gupta, Adv.
Nimish Kumar, Adv.

Parmanand Gaur, AOR

Shekhar Raj Sharma, D.A.G.
Lokesh Sinhal, Sr. A.A.G.
Akshay Amritanshu, AOR
Nidhi Narwal, Adv.

Nikunj Gupta, Adv.

Drishti Saraf, Adv.

Pragya Upadhyay, Adv.
Aakanksha, Adv.

Vishal Gupta, AOR
S. S. Shroff, AOR

Shally Bhasin, Adv.
Rohan Arora, Adv.
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Mr. Prateek Gupta, Adv.
Ms. Rachna D Dubey, Adv.
Ms. Rachna Dubey, Adv.

Mr. Anant Gautam, AOR

Mr. Snehasish Mukherjee, AOR
Mr. Ajay Uppal, Adv.

Mr. Maneesh, Adv.

Mr. Harish Kaushik, Adv.

Mr. Piyush Malik, Adv.

Mr. Bhaskar Malakar, Adv.
Mr. Asit Kumar Roy, Adv.

Mr. Himanshu Kaushik, Adv.

Mr. Ashish K Singh, Adv.

Mr. Amit Kumar Singh, Adv.

Mr. Anil Kumar, Adv.

Mr. Prabhat Ranjan Raj, Adv.

Mr. Gunjesh Ranjan, Adv.

Mr. Prakash Kumar Mangalam, Adv.
Mr. Manoneet Dwivedi, Adv.

Mr. Abhishek Gupta, Adv.

Mr. Shantanu Sagar, AOR

Mrs. Divya Mishra, Adv.

Mr. Amar Dave, Sr. Adv.

Mr. Mahesh Agarwal, Adv.

Mr. Ankur Saigal, Adv.

Mr. Divyanshu Srivastava, Adv.
Mr. Aryan Rachh, Adv.

Ms. Shivani Agarwal, Adv.

Mr. Siddhant Sahay, Adv.

Mr. E. C. Agrawala, AOR

Mr. Niraj Kumar, Adv.
Mr. Avs Subramanyam, Adv.
Mr. T. R. B. Sivakumar, AOR

Ms. Mehaak Jaggi , AOR

Ms. Usha Singh, Adv.

Mr. Siddharth Garg, Adv.

Mr. Himanshu Chaubey, AOR

Mr. Srijan Sinha, Adv.

Ms. Lihzu Shiney Konyak, Adv.
Mr. Srajan Yadav, Adv.

Ms. Awantika Manohar, AOR
Mr. Manish Paliwal, AOR
Mr. Aditya Singh Bakshi, Adv.
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Ms. Kapila Bishnoi, Adv.

Mr. Tanmaya Agarwal, AOR
Mr. Wrick Chatterjee, Adv.
Mrs. Aditi Agarwal, Adv.

Mr. Rajesh P., AOR
Mr. Rajat Joneja, Adv.
Ms. Himanshi Madan, Adv.

Ms. Amrita Singh, AOR
Mr. Ankit Gupta, Adv.

Mr. Shantanu Kumar, AOR
Mr. Anurag Kumar, Adv.
Mr. Ashish Batra, Adv.
Mr. Honey Jain, Adv.
Mr. Sanjeev Kumar, Adv.

Mr. Ashutosh Kumar , AOR

Mr. Puneet Singh Bindra, Adv.
Ms. Charu Modi, Adv.

Ms. Kriti Dang, Adv.

Mr. Rishabh Gupta, Adv.

Mr. Puneet Singh Bindra, AOR

Mr. Venancio Dcosta, Adv.
Mr. Faisal Sherwani, AOR
Ms. Gauri Goel, Adv.

Ms. Jasmine Damkewala, AOR

Mr. Raunaq Dalal, Adv.

Mr. Saurabh Sharma, Adv.
Mr. Sukhinder Singh, Adv.
Mr. Deepkaran Dalal, AOR

Mr. Anupam Singh, AOR

Mr. Sameer Kumar, AOR
Ms. Somi Sharma, Adv.

Mr. Ramesh N. Keswani, Adv.

Mr. Pranav Singal, Adv.

Mr. Ravi Raghunath Vachher, Adv.
Mr. Arjun Vachher, Adv.

Mr. R. N. Keswani, AOR

Mr. Aditya Bakshi, Adv.
Mr. Ananta Prasad Mishra, AOR
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Sanjeev Singh, Adv.
Mudrakshi, Adv.

Mudrakshi, Adv.
Sandipa Bhattacharjee, Adv.
Sudhansu Palo, AOR

Karan Singh, Adv.
Anshita Argal, Adv.

Manu Beri, Adv.

Ritin Rai, Sr. Adv.
Prateekl Kasliwal, Adv.
Manu Beri, Adv.

Prateek Kasliwal, Adv.
Varnali Purohit, Adv.
Aakash Vashishtha, Adv.
Siddharth Jain, Adv.

V. D. Khanna, AOR

Rajesh Kumar Gautam, AOR
Anant Gautam, Adv.
Deepanjal Choudhary, Adv.
Dinesh Sharma, Adv.

Likivi Jakhalu, Adv.
Kushagra Nilesh Sahay, Adv.

Anmol Chandan, Adv.
Gaurav Prakash Pathak, Adv.
Nishant Kumar, AOR

Usha Singh, Adv.
siddharth Mittal, AOR

Rajiv Shankar Dvivedi, AOR
S.k. Sarkar, Adv.

Rishabh Jain, Adv.
Bhushan, Adv.

Rajiv Ranjan Dwivedi, AOR
Vishal, Adv.

Kumar Amartya, Adv.
Subhadra Dwivedi, Adv.

C. George Thomas, AOR

Vikramaditya Singh, AOR
Vijay Kaundal, Adv.
Nandini Aishwarya, Adv.
Sapna Jha, Adv.

Sajal Singhai, Adv.
Nitish Kant Sharma, Adv.
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Ms. Susmita Lal, AOR

Mr. Ashish Rana, AOR
Mr. Anurag Kr Singh, Adv.
Mr. Ritik Anmol, Adv.

Mr. Pallav Saxena, Adv.

Mr. Nipun Sharma, Adv.

Mr. Mohd. Nausheen Samar, Adv.
Ms. Akriti Singh, Adv.

Ms. Shruti, Adv.

Mr. Shubham Dubey, Adv.

Ms. Shruti Vaibhav, Adv.

Mr. Anoop Prakash Awasthi, AOR

Mr. Krishan Kumar, AOR

Mr. 0. P. Gaggar, AOR
Mr. Sachindra Karn, Adv.

Ms. Ritika Gambhir Kohli, AOR

Mr. Tishampati Sen, Adv.
Ms. Riddhi Sancheti, AOR
Mr. Rajiv Nair, Adv.

Mr. Anurag Anand, Adv.
Ms. Gitika Makhija, Adv.
Mr. Mukul Kulhari, Adv.

Mr. Sanjay Kapur, AOR

Mr. Devesh Dubey, Adv.
Ms. Shubhra Kapur, Adv.
Ms. Mahima Kapur, Adv.
Mr. Arjun Bhatia, Adv.

M/s. Ravi Chandra Prakash & Co., AOR

Mr. Manish Verma, Adv.

Mr. Faizan Choudhury, Adv.

Ms. Sadhna, Adv.

Dr. Sujan Singh, Adv.

Mr. Rajbir Singh Attri, Adv.

Mr. Neeraj Kumar Sharma, Adv.
Mr. Suresh Chandra Tripathy, AOR

Mr. Sunil Kumar Sharma, AOR
Mr. Hitesh Singh, Adv.
Ms. Tanvi Munjal, Adv.

Ms. S Janani, Sr. Adv.

Mr. Deepak Goel, AOR
Mr. K K Mishra, Adv.
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Sahil Nagpal, Adv.
Alka Goyal, Adv.
Sharika Rai, Adv.

Ritin Rai, Sr. Adv.
Prateekl Kasliwal, Adv.
Manu Beri, Adv.

Prateek Kasliwal, Adv.
Varnali Purohit, Adv.
Aakash Vashishtha, Adv.
Siddharth Jain, Adv.

V. D. Khanna, AOR
Manu Beri, Adv.

Kishor Lambat, Adv.
Digant Mishra, Adv.
Kashmira Lambat, Adv.
Suja Joshi, Adv.
Abhinav Deshwal, Adv.
Yuvraj Nangia, Adv.
Prem S Mankani, Adv.
Lambat & Legiteam, AOR

Gaurav Goel, AOR

Kamal Mohan Gupta, AOR
Amber Shehbaz Ansari, Adv.
Gorakh Nath Yadav, Adv.
Umang Tripathi, Adv.
Mehraj Hakim Ali, Adv.

Harshit Goyal, Adv.
Anurag Tyagi, Adv.
Hemant Singh, Adv.
Kailash Prashad Pandey, AOR
Sunieta Ojha, AOR
Milind Garg, Adv.
Nikita Garg, Adv.
Yaksh Garg, Adv.
Atulika Ghawana, Adv.
Suvidutt M.s., AOR
Abhishek, AOR

Sushil Balwada, AOR

Harshit Goyal, Adv.
Devansh Srivastava, AOR

Axess Legal Corp, AOR
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Mr. Mareesh Pravir Sahay, AOR

Ms. Disha Gupta, Adv.

Ms. Abiha Zaidi, AOR

Ms. Suriti Chowdhary, Adv.
Mr. Pritam Raman Giriya, Adv.
Mr. Anuj Manoj Bhave, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. List the matters on 25.02.2025.

SLP(C) No.15821/2024, SLP(C) No.14242/2023, SLP(C) No0.22071/2023,
SLP(C) No.23064/2023 & SLP(C) No.16086/2024

2. Learned counsel for the petitioner(s) seeks and is permitted
to withdraw these special 1leave petitions. The special leave

petitions are, accordingly, dismissed as withdrawn.

(ARJUN BISHT) (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
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